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SHRI M. SATYANARAYANA RAO:
This Food for Work programme is very
successful in the States. But the hon.
Minister did not give any reply to Shsi
Jyotirmoy Bpsu's  question. You know
that the southern States  particularly
are rice consuming States. They are very
much interested in this mme but
unfortunately, they are supplying only
wheat. Recently, our State has made a
request  for the Supply of rice under
this Programme.

«

Is the Government going to supply only
‘wheat or rice ?

SHRI BHANU PRATAP SINGH: I
have made it very clear that previously
we were supplying only wheat. Now,
we Vare suppfying upto 50 per cent rice
according to the demand of the State.

Enquiry into Retarn of Wheat Seeds
by Pakistan

+
K. *203. SHR1 KACHARULAL HEM-
RAJ JAIN :

SHRI SHANKERSINH]I
VAGHELA :

™ Will the Minister of AGRICULTURE

AND IRRIGATION be pleased to refer

to the reply given to Unstarred question

No. 28 dated 20th November, 1978, re-

;udin; return of Indian Wheat Seed by
akistan and state ;

(a) whether quality of the wheat seed
supplied by National Seeds Corporation to
Pakistan was checked before despatching it
to H

(b) if 80, the officers who checked the
H

whether the responsibility in tids res-
Rl Lo e

10
(d) if 50, the action taken against the
officers held responsible !

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA) : (a) The
wheat seeds which were supplied to
Pakistan were all certified seeds well
within their validity period. They were
also cheked for their physical qualitics
before actual despatch. Guard samples
were also drawn.

(b) The checking was done by the officials
of the National Seeds Corporation.

ey
sudden deterioration in the quality of teeds
after they were sclected mg sent to Pakis-
tan . Necestary action will be taken in
the light of the report of the committee.
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“Pakistan’s Food Minister , Khwaija
Mohammed Safdar, yesterday said that
Indian wheat seed has fully been  tested

and found to be of the required quality
Radio Pakistan reporied.

He told newsmen in Rawalpindi  that
the secd has a capacity to yicld 35 to 40
maunds per acre.

Mr. Safdar said some quality of the sced
had been sent back 1o India, but the re-
maining wat in accordance with the requir-
ed specification of 85 to go per cent ger-
mination."
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SHRI JYOTIRMOY BOSU : Sir, I
gave a Short Notice Question on this,
would like to know whether my name is
before you ornot. Iwant you toindicate

.that you are going to keep that .
MR, SPEAKER : Mr. Chandrasekhar
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MR. SPEAKER : Ncither of them
arises. First of all, be has said that there
is no mistake.
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MR. SPEAKER : The written answers
are never read. ‘Fhat is the ditliculty.
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MR. SPEAKER : Question No. M&‘

The quetioners are  not here
Servuptines). ,
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Unterrypins)*>

MR. SPEAKER :Dei't record anything, °

(Intesruptions,®®

MR. SREAKER : Order, Order. I
amon my legs. When the questicnersare
not here, \I cannot ¢o anythirg. Ican
only ccme back if there is time,

(Intersuptions)®®

MR. SPEAKER : Don't recordf any-
thing.

(Interruptions) ®*

r
MR. SPEAKER : Mr. Jyotirmcy Bosu
has a convenient Rule bock of his own. [l

Direction 15 says 3

“If ona }ueﬁlicn heing called, it is not
asked or the member in whose name it
stands isabsent withoutgivirg anyletter
of authority. to any other member on his
behalf. the Speaker may, at his disere-
tion, direct the answer 1o it to be given
in the second round, if in his opinion
or that of the Minister concerned, the
subject matter of the questicn is of such
importance as to warrant an answer
being given in the House.””

SHRI JYOTIRMOY TFOSU : It is
“the Spcaker may'’ and not *‘shall”,

(Inter-uptions)
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U.G.C. Grants to Colleges in Bihar

*206. SHRTHALIMUDDNIN AHMED:
Will the Minister of FEDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to lay a statement showing :

(a) the total U.G.C. Granit sanctioned
for colleges of Bihar during the current
financial year and how many collegesappli-
ed for the grant ;

(b) names ofthese coliegeawhichapplied
during last three years and names of
those whith got grants and names of those
which did not get grants; and

(c) whether = Gdvernmmt propose to
finalise all pending cases by the end of 1978 ?

THE MINISTIR O EDUCATION,
SOCIAL WELFARE AND CULTURE
DR.PRATAP CHANDRA CHUNDER):
a) to (c). A statement is laid on the table
of the Sabha. *

Statement

(a) During the current financia ) year,
the University Grants Ccmmissicn has
sanctioned Rs. 29,64,270/- to 19 colieges
in Bihar for their develcpment. Thenum-
ber of new colleges who applied for grents
during the current  year  (upto 3i-10-
1978) isonly g4,

(b) During the last threec years cnding
March 31, 1978, the Ccmmissicn had
received  proposals frem 109 collcges in
Bihar. As on 31-10-1978, 84 of these
colleges have been  sancticned  grants;
the ~proposals of 1g arc  under
consideration ; and thercmaining 6 didnot
qualify for assistance. The nzmes of col-
leges in the three geategories are :—

(i) Names of colleges who havs been sanction-
ed grants :

S. No. Name of the College

]
' COLLEGES UNDER MAGALH
UNIVERSITY -

A.S. Collcge, Bikramganj.
2 A.M. Collegr, Gaya.

3 AN. Collcge, Patna.,
A.N.S, Coliege, Bath
A.N.S. College, Nabinsgar.
B.S. College, Dinapore.

College of Commerce, Patna.

® 2 O v o

D.K. Colfege, Dumaraon.

9 G.B. Mahila College, Gaya.

10 Jagjivan College, Gaya.

11 Kisan College, Sohsarai (Patna).
12 K.L.S. College, Nawadah,

13 M.M.N.M. College, Arrah.

14 MBR.R. Singh, College, Arrah.
15 M.V. Mahavidyalaya, Buxar.

xé R.L.S. Yadav College, B,dktiarpur.

#4Not recorded,





